Nov 2023

Commercial Court (District Level) Nava Raipur (C.G.)
Statement for the Month of November, 2023

S.No. Nature of Cases |Opening Balance Instt.h?;:itag the Dis&%sﬁo?‘l&r‘ing Closing Balance
1 Civil Suits 17 1 0 18
2 Arbitration 37 9 4 42
3 Execution 38 2 1 39
4 Misc. Cases 2 0 0 2
5 Misc. Appeal 0 0 0 0
Total 94 12 5 101

Note:- ARB. MJC No. 12/2022 Univas Sleepers Pvt. Ltd. Vs. Union of India And ARB. MJC No. 16/2022 Union of
India Vs Univabs Sleepers Pvt. Ltd. restored vide order dated 28.11.2023 has been included in
Institution.

Jeigsep Garg
Judge

cmmorcict Count (DistL Level)
Hava Retpus, Rizi Hapar, Distt.-Raipur (C.6)
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S.No.| Name of the court

No. of cases

Statstical Nov

SCHEDULE

Format for Statistical data for the month of 11/ 2023
(See Rule 3)

pending (on the 1
day of month

3)

No.

of new cases
instituted {(during the
month as per column

Total cases pending in theNo.  of  casesiAverage no. 0
court (on the last day ofl/disposed(during |days taken
the month as per columnithe month as per|decide the case

10

3) column 3)
Judge,
Commercial Court (Dist.
1 Level) Nava 94 12 101 5 261
Raipur( C.G.)
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Form 1

';"
i

: .
SHEDULE-H :
[See Rule 3(2)] ;

Form 1
List of cases e-filed during the month November, 2023
o Petitioner Name Advocate | Advocate E- Date of Date of
Sr. No. Court District Case No. Vs, Rﬁgﬁfﬁndent Advocate Mobile Number|  Mail. id Registration | e-filing
(1) (2) 3 (4) (5) (6) ™ (8) e} (10} i
!
Judge, i
Commercial Court Raiour i
1 (District Level) P -NIL.- - - - - - - i
N X C.G. 1
ava Raipur :
(C.G.) i
£
3
. }
Judge :
(42 Commatctat Court {Dis, Leved
RevaRefaus, At Hosas, Dict Saipar (C.5)
21229
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Form 2

SHEDULE-I
[See Rule 3(2)]
Form 2
List of cases in which e-Payment of Court fees was made during the month November 2023
s H Date of e-payment of
Sr No. Court District Case No. Petitioner Name Vs. Respondent Name Advocate Registﬁzﬁion 2 eCour'? Fies
(1) 2 &) (4) (5) (6) {r) (52)
Judpe,
C ial Court . - A _ Vivek Chopda, Mr.
L | (Disteict Level) Nava | RIPur C.G. | CSB/8/2023  |Achala Mishra Vs Adarsh Law House Publication g/flrb:al;el’anégﬁ a 03.11.2023 29.10.2023
Raipur {C.G.)
_» n 2 Sumitali Engineering Products Pvt Ltd. Vs South  [Shri Nikhil Parakh, Shri
2 Arbi. MJIC/50/2023 Eastern Coalfields Limited Avnish Singh 04.11.2023 25.10.2023
" “ M/s Ratycan Turbotech Pvt Lid. Vs M/s. Ghankun .
3 - -"- Exec.26/2023 Steel By, Ltd., Mr. Rishabh Garg, 09.11.2023 (4.,11.2023
4 . | Arbi. MIC/sL2023 Dan0sh Kumar Agrawal Vs Mfs Shriram Finance e picpoph Garg 09.11.2023 06.11.2023
Ltd. and Anr.
5 . n Arbi. MIC/52/2023 Santosh Kumar Agrawal Vs M/s Shriram Finance Mr. Rishabh Garg, 09.11.2023 06.11.2023
Ltd. and Anr,
. 1V ; i :
6 o n Arbi. MIC/53/2023 Santosh Kumar Agrawal Vs M/s Shriram Finance Mr. Rishabh Garg, 09.11.2023 06.11.2023
Ltd. and Auor.
7 L L Arbi. MIC/54/2023 Santosh Kumar Agrawal Vs M/s Shriram Finance Mr. Rishabh Garg, 09.11.2023 06.41.2023
Lid. and Anr.
. V: i i .
8 n . Arbi. MIC/55/2023 Santosh Kumar Agrawal Vs M/s Shriram Finance Mr. Rishabh Garg, 09:11.2023 06.11.2023
Ltd. and Anr.
9 . " Exec. 27/2023 giyt';lrg:c Ventures Private Limited Vs M/s Evolve Mr. Shreyansh Mehea, 24.11.2023 09.11.2023
" " - M/s Patil Construction and Infrastructure Ltd. Vs
10 - =" ArbL.MJC/56/2023 Union of India and Ors. Mr. Harshad Vyas 25.11.2023 09.11.2023
J F {19 B - :

R
@/ Commerclal Couri (Dit, Le -1
Kava Retour, Al Magzr, Dis te-faizes (8 2)
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Form 3

SHEDULE-I!
[See Rule 3(2)]

Form 3

List of cases in which Electronic Service of Process has taken place during the month November, 2

023

Date of Electronic

Sr. g Petitioner Name Vs. Respondent Date of
MNo. Court District Case No. Name P Advocate Registration service of Process

() @ @) @ B) © @ | @)

Judge,
Commercial Court .
1 (District Level) Nava Raipur C.G. B ) B T "
Raipur (C.G.) '

[,

Jaidesp .

Judau

'%mmmercia! Court (Distt Lavel}

Pagel

R, Az Hogar, Distt<Raipur (C.G)

°02.112]22

Scanned with OKEN Scanner



Form 4

SHEDULE-N
[See Rule 3(2)]
Form 4
List of total no. of cases randomly allocated during the month November 2023

S Case Court (No. of i
N F. Court District Court Name Court No. Case Type cases randomly '

0. allocated
@ (2 3 (4) 5) (6) ()

Comiﬁ%&ﬂ Court Commercial
1 (District Level) Nava Raipur C.G. Couge(iﬁtrmt B -NIL- -
Raipur (C.G.) v

Yj [STARL I 3
@) Jorge
Commerclzl Court (Distt. Leval)
Hava Relpur, Atr! Hagar, Distt Rapur [0.6.)
02|1o (29
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Form 5

List of cases in which Case Management Hearing was held during the month November, 2023

Form 5

- Date of case
SI. - Petitioner Name Vs. Respandent Date of
Court Dist - Resp
No. istrict Case No. Name Advocate Registration Ma:tlsgrei!rrgent
D 2 (3) (4) 5) (6) @) (8) |
Judge,
Commercial Court .
1 (District Level) Raipur C.G. -NIL- - - - -
Nava Raipur (C.G.)
Jeinsss L
Juziq.:
@‘Ccmmzrclal Court (Disu_ilx_:,%;}
Hava Refpus, Attt Magar, DisttRalpur (C.G.)
9%2tz)27
Page 1

: Scanned with OKEN Scanner



Torm 6
Form &
Contested commercial cases disposed during the month November, 2023
Whether
Urgent
Relief was Number of
' Petitioner Name Vs, Dateot | Pre 9| paeor | oateor Drsposal | Date of oo
Court District c ) : ate o re- ate of ate o isposal ; exacution .
ou stre ase No Respondent Name Advocate Registration | Institution Decision Disposal (Comniested!/ e;czcuuon of decree Act Section
Mediation Settled) | % “®C"®® ) from date
did not take of decision
place
{¥es/No)
@ @) @ () ) M ® © (19) ) 12) 3 )
Judge,
Commercia The Superintending
I Court . . . [Fngineer, MNatinnal Highway .
(District Ré‘%‘“ A;g,‘g%‘ Circle, PWD, Government of gl;r Rishabl 27.05.2023 - 01.11.2023 | 01.11,2023 |Contested - ws 34,Arbl. &
Level) Nava] Chhbatisgarh Vs ECI- g - Con, Act,1996
Raipur Keystone (JV)
(C.G)
. Shreejitkrupa Project Limited .
“ " Arbi.MJIC . Mr. Abhinav
L AT 4572023 Vs Ralpur Development Kardekar 08-09-2023 - 02-11-2023 | 02-11-2023 {Uncontested - N u/s 9,Arbi. &
Auntherity Con. Act, 1956
Arbi.MJC |m/s orissa concrete Vs UnionjMr. Rishabh
L e -02-20 - -11- 11
MJC/4/2022 Jof India Garg 10-02-2022 03-11-2023 | 03-11-2022 {Contested - _ gls 34,Arbi. &
on. Act, 1996
Onion of India-SEC
. " Railways Vs Mfs. Orissa Mr. Rakesh
L =M Exec. 9/2023 Concrete and Allied Shukla 13-03-2023 03-11-2023 103-11-2023 [Uncoutested - . _ Arllﬂséfg; .
Tndnstries Limited Act,1996 -
. M/s. Raasi Refractories .
" - ArbiMJIC |, Mr. Aniruddh
e e 122023 Lumteq Vs M/s _Stee_l ] Bhattacharya 10-04-2023 22-11-2023 | 22-11-2023 [Contested - _ ws 9,Arbi. &
Authority of India Limited Con. Act,1996
JaidEE‘p Garg
@ Judga
Commerclal Court (D} gz
ISt Lews!
Hava Rafpur, Ate Moger, Distt Racony €5)
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12 [on

= Scanned with OKEN Scanner




Mediation Data on Monthly Basis

“Form 6 (i) : Mediation Data on Monthly Basis E

[See rule 10(2)] i

&

List of cases received for Pre-instituion Mediation and Settlement during the month November 2023 ¢

| Total number of | Total number of Total number Oé

Sr. No !Name ol Medialion applicalions application Tg;#;lensusn;?t([e; dOf n-g?qt_asltgrligbcgs%fs application
T Centre pending of the 1st [received during the| , = "0 o Coi | during the month pending at the erid

; day of the month month g d of the month §

D | ) 3) (@) (®) ®) O

1 - ~-NIL- - - - -
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Muediation Dista on Quarnterly Ba -
*Farm 6 (i) : Mediation Data on Quarterly Basis
[See nie 10(2)f

No. of No. of No. of a;':psication No. of applicaion
N applicaton iy where no where paries
Name of the No. of application Nature of Applicant pany Nature of Opposite party ii?é:gppgfggﬁgzlﬂ:ﬁ; dispused off as ‘?gg:f:;?gr settlement arrived reached a
Sr. No. Autharity received by p per Rule 3(4) mediation atas per Rule | setlement as per
Authority and 3(6) T{Ixix) Rule T({1){vi1)
Individual Corporate Indivictuat Corporate 1 ‘ 1 1 #l ] [\ l v
w @ @) ) © ® @ ® ©) (10) (1) (12)
o1 - -NIL- B - - - - L B B - - - -
i
=
SEILTED .,
Judoa
@/Cu:‘:.marc‘.al Court (Disti. Lo val)
Hava Relpur, Azl tagar, Distt-Relpar (C.G)
°2{|2 g2
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Form 7

Form7

Summary of Commercial Court during the month November 2023

o Total number of Total number of Total number of | Total number of cases
Sr. No. Court District cases pending of the| case instituted cases disposed | pending at the end of
Ist day of the month | during the month | during the month the month
(1) @) 3 4) (5) (6) (7)
Judge,
Commercial
1 Court (District | Raipur C.G. 94 12 5 101
Level) Nava
Raipur (C.G.)
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